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Shri S. N, Das: May I know whe-
ther instructors for these training
eentres have already been appointed?

Shri Kidwai: Not yet. All that will
be done by the State Governments.

Shri M. L. Dwivedi: May I know by
what time these trainees will be in a
position to give education to the rural
areas actually?

Shri Kidwai: As I have said, the
centres have been selected and the
trainees have been chosen by the
State Governments. It will depend
upon the nature of work that each
State wants to have from its em-
ployees.

Shri M. L. Dwivedi: Is it not a fact
that five centres are already running
and persons are receiving training?

Shri Kidwai: Five centres have been
selected and candidates are being
selected by the State Governments.

Shri S. N. Das: What is the basis on

which these centres have been selec-
ted ?

Shri Kidwal: The centres have been
selected on the recommendation of
the State Governments.

Shri K. Malaviys: Will the Gov-
érnfent hind].y Iét us know the names
of some of the Indian __ experts who
have been consulted in connection
with this scheme? N

Shri Kidwal: I will require notice of
that question.

Shri A. C. Guha: May I know the
disting eatures of  these
development projects from the com-
munity projects?

Shri Eidwsil: This is for develop-
‘snenit of agriculture and training will
be given in intensive development of
agriculture, and introduction of new
methods which experience in other
countries and some parts of India
have proved to be successful.

R. Nalau: Is it proposed to
it N T Nl o it _proposed

dhra, where instruction may be given
in the regional language?

Shiri Ridwal: The statement gives
the location of the five centres.

Jomb Ansjsd Ali: Will Governfieiit
¥nlfghten us as to “the natufe of the
superintendence which the Centré ‘Wil
have over the State Governments re-

g the execution of this plan?

ot Tl There il be 0t

23 MAY 1952

Oral Answers 144

each centre to see whether the train-
lrig that is given is according to the
plan.

NON-DEPARTMENTAL ANCHAL MASTERS

*123. Shri Velayudhan: Will the
%&m.is’oe‘ stater of Communications be pleased
0 N

(a) whether the Non-Departmental
Anchal Masters of the Travancore-
Cochin State were placed on thre same
footing as the Post Masters when the
integration tonk place with regard to
salary and allowances; and

(b) what are the salary and allow-
ances paid to the Non-Departmental
Anchal Masters who are now Branch
Office Post Masters?

The Minister of Communications
(Shri Jagjivan Ram): (a) No, they
were placed on the same footing as
extra-departmental branch post-
masters, to whom they correspond.

(b) They are allowed the same emo-
luments as extra-departmental branch
Postmasters, but have been given the
option to continue on the ex-State emo-
luments.

Shri Velayudhan: May I know whe-
ther this order has been brought into
effect and they are drawing the salary
sanctioned by the order?

Shri Jagjivan Raim: Ord havé
been issued. ers ave

Shri Velayudhan: May I know whe-
ﬂ_::r the orders have been given effect

Skl Juglivan Rdi: That infdrma-
‘tion 1 have riot got with me,

Orders have been issued and there
wnl bé ho difficulty in théir drawing
tite sdlary sanctioned.

ﬁasn'rut ZoNe (RAILWAYS)
*124, Shrl Vel ynm Wil ﬂg

Minister of pleaged

state: .
whetlier regrouping. of  the

Ha ﬂv?mys of theﬂi?l oné has béen

carried out or not;
(b) how far fhie Gi vernment have

t the demnands put by
ma e.e‘m tlreu vpﬂaﬁl
Wways; an
the new Headquarter of
&séc%:a:hh,:ne Zone ts situate
Whe Mlikifster o Walwids #nf Ty
port (Shri L. B. Shastri): (a‘)nh





